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15t December 2023

No.-Stha. (Mu.)vividh-3-29/2013/313 IPRD—In exercise of the powers conferred
by the Proviso to the Article 309 of the Constitution of India, the Governor of Bihar makes
the following Rules for the amendment to the "Information and Public Relations
Department Photographer (Recruitment, Promotion and Service condition) Cadre
Rules-2014"

1. Short title, extent and commencement :-

1. These Rules shall be called "Information and Public Relations
Department Photographer (Recruitment, Promotion and Service
Condition) Cadre (Amendment) Rules,2023."

(2) It shall be extended to the whole of the state of Bihar.

(3) It shall come into force at once.

2. Sub Rule (C) of rule 2- of Information and Public Relations Department
Photographer (Recruitment, Promotion and Service Condition) Cadre Rules-2014 shall
be substituted as follows:-

" (¢) "Commission" means the Bihar Technical Service = Commission."

3. Sub Rule (4) of rule 4- of Information and Public Relations Department
Photographer (Recruitment, Promotion and Service Condition) Cadre Rules-2014
shall be substituted as follows:-

"4  (4) The Bihar Technical Service Commission shall prepare a merit list on
the basis of minimum qualifying marks obtained in the written competitive
examination and practical skill test and send its recommendation to the appointing
authority. The Commission shall determine the syllabus for written competitive
examination and qualifying marks, in consultation with the Department."

By the order of the Governor of Bihar,
Shiv Shankar Lal Srivastava,
Deputy Secretary to Government.
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